
CNT?AL AOM!NSTATIVE TIUNAL 

CALCUTTA BENCH 

No. OA 141 of 57 

Present : Hon'1e flr.Justics S.N.Ilaliick, Vice—Chairman 

Hon'le r..P.Singh, Administrative femer 

9ISUANATH •CHUNAKR & ANN. 

vs 

UNION OF ]NIA & O5. 

For the applicants : ir.8.C.Sinh5, counsel 

For the respondents: i1r..t1.oychoudhury, counsel 

He5rd on : 10.2.99 	 Order on : 10.2.99 

ODE 

5.N.tl21lick, VC 

V1r..C.Sinha, id. c unsel aDearing for the petitioner 

sumitg on instruction that his client does not want to proceed wLth 

this apilicat ion as the reliefs prayed for in the OA has already' bén 

granted to the as licant. As such the application has iecme thfruc— 

tuoug, The alaljcation therefore stands rejected for leing not press. 

ad. Itis recorded that r..1l.sychoudhury, id, counsel appears 

for the respofldents.in  place of "Ir.C.SamacJar, and undertakes to file 

power within a week. .No order as tostg. 
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